NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No.01/(MAH)/2016
CA No.

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

NAME OF THE PARTIES: K. N Pillai & Ors.

V/s.
M/s. R. Prasanth & ors.

SECTION OF THE COMPANIES ACT: 245 of the Companies Act, 2013.
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ORDER
T.C.P. NO. 1/245/NCLT/MB/MAH/2016

1 Ld. Counsel for both the sides are present,

5 Ld. Representative of the Respondent seeking time to complete hijs
drguments, Matter ‘part-heard’, Adjourned to 3rd January, 2017, First on Board.

Communicated to both the sides,
sd/-

Dated 19.12.2016 Shri M.K, Shrawat
Member (Judicial)
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